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the foreign exchange resources of the 
country and the proper utilisation thereof in 
the interests of the economic development of 
the country. 

EVIDENCE TENDERED  BEFORE THE 
JOINT COMMITTEE OF THE HOUSES 

ON THE FOREIGN EXCHANGE 
REGULATION BILL, 1972 

SHRI BABUBHAI M. CH1NAI: Sir, I 
beg to lay on the Table a copy of the evi-
dence tendered before the Joint Committee 
of the Houses on the Bill to consolidate and 
amend the law regulating certain payment';, 
dealings in foreign exchange and securities- 
transactions indirectly affecting foreign 
exchange and the import and export of 
currency and bullion, for the conservation of 
the foreign exchange resources of the 
country and the proper utilisation thereof in 
the interests of the economic development  of 
the country. 

THE VICE-CHAIRMAN (SHRI V. B. 
RA.IU): The House stands adjourned till 
2.4."> P.M. 

The House adjourned for lunch 
at thirteen minutes past two of the 
clock. 

The House reassembled after lunch at 
forty-five minutes past two of the clock, THE 
VICE-CHAIRMAN (SHRI RAM SAHAI) in the CI 

DISCUSSION   ON  THE  WORKING  
OFTHE MINISTRY OF IRRIGATION 

NDPOWER 

SHRI V. B. RAJU (Andhra Pradesh): Mr. 
Vice-Chairman, the Ministry, the working of 
which we are now discussing, is a very 
important Ministry. In fact, the economic 
growth of this country, particularly in 
agriculture and in industry, is dependent 
upon . the successful performance of this 
Ministry. 

After Independence, we have really done 
something substantive and substantial. But 
whatever has been done is just a fraction of 
what the nation expects from the Gov-
ernment. Even after a quarter of the century 
after Independence, food is scarce in some 
pockets of the country. We cannot claim any 
credit for or any achievement in the 
development of the country's economy as 
long as there are hungry stomachs. Even this 
morning there was a heated discussion on a 
Calling-Attention motion on the subject of 
food, the shortage and prices of foodgrains. 

Sir, after an experience of 25 years, we 
have to tread on a new path and if we depend 
on the beaten track, I do not think we would 
be reaching the goal in time. It is to our 
astonishment that there is not that sense of 
urgency in the nation even though much has 
remained to be done which is essential to be 
done. When I mean a new approach, the 
mechanism which we employ or the tools 
which wr employ or the organisation we 
build must be sufficient to meet the task. 
When I look at the functioning of this 
Ministry and its structure, it appears to me 
that it is a big jumble. Firstly, its 
involvement in production and in 
achievement is minimal and marginal. It is 
only a co-ordinating Ministry at the Centre 
since under the Constitution Irrigation is a 
State subject and Power is a Concurrent 
subject. So, much of the responsibility for 
implementing any schemes which have 
really a bearing on the acceleration of the 
growth our economy lies on the Stale 
Governments and their Administrations. 

Sir, should we not think afresh on this 
subject? Twenty-five years, ago, our leaders 
of public opinion and our constitutional 
experts gave us the Constitution under which 
the functions and powers have been 
distributed between the States and the Union 
in this federal structure. We have some 
experience of it now and we are mature now. 
We cannot afford to allow our time and 
resources go waste when there are hungry 
millions who are complaining that we do not 
have the serious- 
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ness to bestow our attention on urgent issues. 
I can quote one simple example to justify my 
apprehension or my misgivings about our 
working. 

There was the dispute amongst the three or 
four States in the peninsular India on the 
distribution of the waters of the Krishna and 
the Godavari and when that dispute engaged 
the attention of the Central Government and 
the concerned State Governments and when 
no compromise was available, it was referred 
to a tribunal in 1969, if I remember correct. 

SHRI JOACHIM ALVA (Nominated): 
After seven years. 

SHRI V. B. RAJU: No. The reference now 
is to the Tribunal only. Earlier much time 
was taken. It is four years since that 
happened and nothing has come out from the 
tribunal till now. I do not konw whether the 
members of the tribunal take it very easy as 
the Supreme Court. The Supreme Court sat 
for more than 60 days and gave eleven 
judgments. We do not want it that way. We 
do not know where we are. Sir, even the 
courts in this country do not feel that sense of 
urgency. We might criticize the politicians. 
But at least the courts should correct the 
situation. Sir, it has already taken four years. 
Can we afford this sort of dilatoriness or this 
sort of leisurely look at things ? The nation 
cannot afford to wait for food, for too long. 

We may say many bad things about China. 
Really there are bad things, and it is not my 
purpose to interfere in their affairs. In fact, I 
was going through an article written by one 
of. the members of the delegation of Members 
of the House of Commons who visited China. 
Whatever might be their working method, 
with which we might agree or might not 
agree, one fact remains that the people in 
China have been amply fed and fully clothed. 
Even today, in the city of Peking, which is 
said to be the cleanest city of the world, there 
are bullock carts, there are donkey carts. 
Private car is not there. Many of the things 
which we have as luxury items \ here are not 
available there   .   .   . 

SHRI JOACHIN ALVA: There is no 
foreign  debt  at  all. 

SHRI V. B. RAIU : One thing we should 
recognize that respect for any political system 
will be available only when the basic needs of 
the nation are fulfilled The common people 
are not interested in the intricacies of any 
political system. After all, any political 
system is a means to economic satisfaction. 
We are wedded to parliamentary, democratic 
system and we should make this system a 
success. And the first act in that direction to 
make it a success is giving food and clothing 
to the millions. 

Sir, can these waters of the rivers be a 
matter of dispute on sentimental grounds 
among the leaders of the States ? Has not the 
time come when we reiterate and emphasize 
that water is a national asset, and to that extent 
if the Constitution has to be amended we shall 
do it. We have already done it thirty times on 
other matters. There is nothing wrong about it. 
Sir. I would like to suggest that the Con-
stitution should be so amended as to achieve 
this objective, namely, that all river waters are 
a national asset and medium and major 
irrigation is a Central subject. We can leave 
minor irrigation to the States. Medium and 
major irrigation should be a Central subject 
and the Centre must assume the responsibility 
of fulfilling the targets. Supposing, the Parlia-
ment agrees to this. But the set up that we 
have got at present is not conducive to take up 
that heavy responsibility. In that connection, I 
suggest the reorganization of the Ministry. Sir, 
at the moment, it has 44 attached offices, 
subordinate offices and autonomous bodies, 
and there is a lot of overlapping and 
duplication. Apart from the State Irrigation 
Ministries, there are various corporations and 
Boards. Sir, I suggest that this Ministry be 
reorganized on the lines of the Railway 
Ministry. We have the Railway Board. Sir, 
with my limited experience in administration 
and public life, I have tried to make a compa-
rative study. When I compare the working of a 
public corporation, a public com- 
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pany or an autonomous Board, with the 
working of the Railway Board, I fixed the 
Board system is more helpful. It provides the 
necessary coordination 3 P.M. ar"l also it can 
function as a unified organisation with 
centralised authortiy with certain decentra-
lised functions where it is necessary. Sup-
posing, we have the same number of zones, 
say 5 or 6, the country being divided ac-
cording to the requirements and the Ministry 
of Irrigation and Power has the regional 
bodies or regional administrations with 
centralised control. This is one suggestion 
which I would like to make for the 
restructuring of the Ministry. At present, it is 
a sort of—what yon call—parallel working 
without necessary authority at the Cx ntre. 
i.e. the Centre financing and the States 
having the responsibility of fulfilling the 
targets. 

Sir, let me come to irrigation. We nave 
done sufliciently well in adding new area 
under irrigation. In fact, it has been doubled 
of what we had before we became 
independent. But if we take the cropped area 
available in this country, it works out to 299 
hectares for every thousand of population. 
The irrigated area available is only 77 
hectares, i.e. about one-fourth. In this area of 
77 hectares for every thousand heads of 
population, 38 hectares is irrigated from 
major and medium projects and 39 hectares 
from minor irrigation. It is 50:50. Sir, minor 
irrigation is a gamble. In fact, it is said that 
agriculture without irrigation is a gamble. If 
there is no rain from the clouds, the so-called 
minor irrigation sources are as bad as dry and 
in that area even the water level in the open, 
wells goes down so low that it cannot be 
lifted and sometimes water is absent. We 
need not take very seriously the achievements 
relating to minor irrigation. What is assured 
irrigation is major and medium irrigation. Sir, 
on these major and medium irrigation 
projects up to the beginning of the 4th Plan, 
we seem to have spent about 3000 crores of 
rupees. It is certainly a substantial sum.    We 
shall not go 

into the question of direct benefits from this 
because there are definitely indirect benefits 
which exceed the direct benefits. We have a 
national objective and we must work for it. 
We should look a bit ahead. Irrigation cannot 
be planned for a year or even for 5 years. 
Irrigation has to be planned over a long 
period. Let us have the year 2000 A.D. as our 
target year and let us work out keeping that in 
view. Sir, India's population by that time will 
be 900 millions, i.e. 90 crores. It will be an 
increase of 65 per cent over 1971 population. 
If that population has to be fed and it has to 
be fed, then the increase in the production of 
food and fibre must be 100 per cent, i.e. it 
should be doubled. Keeping this in view, we 
have to work out the plan. It is no use 
complaining that there are no resources or 
that certain unforeseen things have happened. 
It is a question of food. We are seeing the 
shadows of the future when there is shortage 
of food. Sir, according to experts, the acreage 
that has to be brought under major and 
medium irrigation has to be doubled and the 
cost they have worked out is about Rs. 3,000 
per hectare. For constructing projects, worked 
out on this basis to double the area under 
irrigation, it will come to Rs. 10.000 crores. 
If a perspective plan has to be made in 
respect of irrigation, major and medium, for 
doubling the area to get twice the produce 
that we are getting now. for feeding 90 crores 
of population, we require Rs. 10,000 crores 
and it has to be fovind. So, Sir, this is the job 
which has to be taken up seriously and done. 

Sir, in fixing up the priorities also, I do not 
want to repeat it, I have stated it many times 
on the floor of this House—unproductive 
expenditure has to go. Now, there is a huge 
construction for office buildings. Many 
banks and public sector undertakings build 
huge mansions. They can afford to wait. Sir, 
during my stay in New York in connection 
with attending the U.N. session, I visited 
some of the areas. There I found, excepting 
in the city of New York (Manhattan) where 
sky-scrapers are there  and  in the  city of 
Chicago, every- 
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where else I found big departmental stores 
in temporary structures. They have used 
timber and steel in a very big way. There 
are no massive walls. I did not find deep 
foundations and huge structures. It 
appeared as if they were all temporary 
structures. Even the houses were built of 
wood. There are forests that supplied wood. 
Here we see, in the context of our poverty, 
the buildings for many public sector 
undertakings and banks come up with a 
decorative art, with imitation marble facing. 
These are constructed while we have no 
houses to live in. There is a lot in this 
country which we could afford to avoid and 
which we could take up at a subsequent 
date when we are satisfied that we are in a 
position to feed and clothe the huge 
population. Similarly, we do not need to 
expand the aviation services. I mentioned 
the other day that we have lost Rs. 4.5 
crores last year on the Indian Airlines; and 
whom do these Airlines serve? In fact, if we 
try to see and work out carefully, many 
items could wait. Air-conditioned coaches 
in the railways, jet airliners or many other 
such items could wait; they are not related 
to the needs of the millions of people. 
Therefore, Sir, I am only trying to present 
here the magnitude of the problem of food 
production while we look at the year 2000 
A.D.. that we have to feed about 90 crores 
of people. 

When I say that water is a national asset, I 
would like to make a mention of the big 
programme about which the Minister has 
been making a mention in this House and 
outside. Sir, in this country rainfall is 
uneven. There are areas which both the 
surface water and the ground water are in 
plenty and the problem there is 'floods'. And 
much of the water flows into the sea. Many 
of our rivers—almost all our rivers—flow 
either into the Bay of Bengal or into the 
Arabian Sea, that is, west to east or east to 
west. There are few rivers which flow south 
to north or north to south. The idea of a 
national water grid has to be taken seriously. 
I had occasion to have a discussion on this 
subject with the Director in charge of Water 
Re- : sources in the United Nations. In fact, 
he 

gave me an insight into the whole thing and 
said there were tremendous potentialities in the 
Ganga-Cauvery link canal. This will not only 
help in carrying water to needy areas but also 
will be useful for navigation which in turn 
would save a lot of fuel. Water is required not 
only for irrigation; the first requirement is 
domestic use, for drinking purposes; next is 
irrigation and industry also now requires a lot 
of water. If we do not take up this big venture, 
the Ganga-Cauvery Canal, and carry the 
surplus water, water which goes a waste into 
the sea, to the areas where water is very badly 
needed, millions of people from those arid 
zones may move into the fertile areas and it 
will be a catastrophe. Even in ancient times 
human habitations have developed only in 
river valleys. Take any city in our country or 
outside and you will find it is located on the 
banks of a river. The first requirement of the 
people is water and much of our civilisation is 
river valley civilisation. In fact the civilisation 
of the stock of people to which I belong is 
known as Krishna Valley civilisation. Even in 
olden days people have been moving to places 
where water was available from places where 
it was not available and this resulted in some 
hardship for their mobility. If the water in the 
Ganga-Jamuna basin and in the Brahmaputra 
valley which carry abundant supplies of water 
and which are not capable of being utilised 
fully, is not taken to those places where water 
is badly needed then the population in these 
arid areas will move to the fertile areas and 
problems will be created by such movement. 
Therefore it is very important to have this 
national water grid which would help nearly 
ten States and which comprises of six schemes. 
Brahmaputra to Ganga, then Ganga to Cau-
very connecting the basins of Narmada, Tapti, 
Godavari, Krishna and Cauvery; then a canal 
from Narmada to Western Rajasthan and a 
canal from Chambal to Central Rajasthan and 
a canal from Maha-nadi to serve the areas of 
Ganjam and Visakhapatnam with links from 
west flowing rivers in the Western Ghats 
towards the east. This project—though no 
estimates have been prepared—is said to cost 
about 
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may take 25 to 30 years for which 
investigation is necessary. A token provision 
has been made in this year's Budget for such 
an investigation. Now I want this House to 
seriously consider this project and alert the 
Ministry to see that certain things are done in 
time. There may be critics; there are bound to 
be critics and there may be people who might 
create suspicion that the waters of the north 
are carried off to the south and certain feelings 
may be sought to be roused. But let us not be 
influenced by those considerations. Let us 
assure the people in the north, in the Gangetic 
plain and in the Brahmaputra valley, that only 
the surplus water will be talcen and for-
tunately they have got a lot of ground water 
and so there won't be any scarcity of water in 
the north. Therefore, I would like to 
emphasize On this point that we must think in 
a big way and we should see that this project 
is taken up and completed within a specified 
period. I am very hopeful that with the 
execution of this project ample employment 
opportunities will be available both to the 
technical and nontechnical personnel. This 
does not involve much of foreign exchange. 
Very little, marginal expenditure, will be 
incurred in terms of foreign exchange. We 
have got the necessary talent. We have got the 
engineering skill. We have the need and also 
we have the resources. If it is a question of 
rupee finance, that can be easily got. There are 
many ways of getting it and I need not take 
the time of the House at this moment. The 
investigation is estimated to cost about Rs. 15 
crores which may take five or seven years. I 
think this much time need not be taken and in 
lesser time the investigation could be 
completed. We need not take all the sectors at 
one and the same time. We can connect one 
basin with another basin, for instance, 
Godavari with Krishna and the Narmada basin 
with the Godavari basin, it will be really 
doing a national service in the sense national 
integration will be promoted by connecting 
these basins. People of one basin will 
certainly feel glad that they are being served 
by the other basin in times of need. 13 
R.S.S./73—8. 

Such a thing is now being achieved in the 
field of electricity. We have got the regional 
grids. Before we can have the national grid, 
the regional grids are really doing some 
service. They are serving the States which are 
in short supply of power. Based on that the 
water grid will really be giving us a greater 
achievement in terms of national integrity, 
apart from helping us to produce more food. I 
suggest this much at this moment. 

As I said in the beginning, there is not the 
sense of urgency. I find that the projects 
which were started in the First, Second and 
Third Plans are yet to be completed. Now, in 
my own State there is the Nagarjunasagar 
project. This was conceived of during the 
Nizam's time by an eminent engineer by name 
Ali Nawaz Jung. It was about 25 or 30 years 
ago. It was started in 1954. We are in 1973 
and it is yet to be completed. We have already 
sunk about Rs. 165 or Rs. 170 crores on that. 
Reservation of water has to be made. The 
shutters have got to be fixed, so that full 
reservation could be made, but the matter is 
under dispute. Like that there are many 
projects which have not been started or 
though they have been started for one reason 
or another they are still incomplete. if all the 
projects which we have taken on hand are 
completed, I think we will be able to add 
substantially to the area under irrigation. So, a 
sense of urgency has got to come in. Firstly, 
in the Fifth Plan all projects which have 
already been taken up, must be completed. 
That must be our motto. 

Coming to power, in the field of power we 
have done quite satisfactorily, but that 
satisfaction is of no consequence when we 
see that the demand for power is increasing at 
the rate of ten to twelve per cent per year, 
while the generating capacity is not to that 
extent. We have reached a generating 
capacity of 18,000 mw. In 1951 it was only 
about 2,000 mg. We have improved the 
generation eight to nine times, but we have 
found to our surprise and shocking surprise 
that the failure of the clouds has injured not 
only our agriculture but also our industry. 
Power generation is not only 
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steam-based but it is also water-based, i.e., 
hydro-electric power. When the cloud fails, 
when the rains do not give that much quantity 
of water, the power failure is there resulting in 
industrial dislocation. In fact, this year the 
damage to our economy has been much more 
than what was caused by the war. The failure 
of the cloud has really created certain 
apprehensions in our minds whether we can 
still depend upon the cloud or whether we 
have to think in terms of making the cloud 
rain. In countries outside there have been 
experiments of seeding the clouds for getting 
rain. We are far from it. Within our scope and 
within our modest resources, what we could 
do is, to make more conservation of water and 
for that, I have already stated when I was 
speaking about irrigation. I said that more 
conservation has to be done. Incidently, we 
will have the advantage of generation power. 
But in power genera-ration, as I said at the 
beginning, the responsibility must be assumed 
by the Centre and generation of power must 
be planned on a regional basis and not on a 
State basis. Even here there are competing 
claims, and I do not understand why such an 
imbalance should be there in power genera-
tion. In the Southern Zone, for instance, 
Madras has a capacity of two thousand 
megawatts. Andhra has only about 670 or 650 
megawatts. See the resources of Andhra and 
of Madras. Black coal is available in plenty in 
the Godavari Valley. Lignite is available,—
white coal is available in Madras. A big power 
generation was taken up making use of lignite 
and nothing is being done substantively to 
make use of the black coal. The deposits of 
black coal in our country are about 109 
thousand million tonnes and the annual 
production is about 70 million tonnes. And we 
use only 16 million tonnes for power genera-
tion. Sir, the deposits of lignite are only two 
thousand million tonnes and the working of 
the lignite mines and power generation are so 
unsatisfactory that I am sure a probe into the 
whole think will reveal that a very 
uneconomic enterprise has been taken up 
there. If the coal available in the Godavari 
Valley has been taken the fullest advantage of 
and if big giant ther- 

mal stations have been built at the pitheads, I 
think the Southern Zone would have been 
helped considerably with power supply. I do 
not understand why such thinking is not 
available; what is the drawback in this sort of 
thinking ? What is the mistake committed in 
this thinking when I say that at the pitheads 
the power generation should take place 
through giant power stations ? 

In this respect, I would plead with the 
Minister. He comes from the same State and 
he must be knowing better than I do. Why at 
Ramagundam a giant power station was not 
constructed ? Why carry coal to Ennore? Why 
waste the railway wagon space. We can 
transmit power, we can carry power in a much 
cheaper way than carrying coal. Since 
competing claims of the States are there, I feel 
that the Ministry is not capable of impressing 
upon the States to come together to do things 
correctly. So, if this regional imbalance is to 
be removed, certain uneconomic activities 
have to be done away with and the Ministry 
should be capable of resisting political 
pressures. All this can be done, as I said at the 
beginning if the Centre takes the full 
responsibility for generating power. Even here 
the distribution of functions can be made. 
Generation can be by the Centre and 
distribution can be left to the States. Anyhow, 
power generation has got to follow apace with 
the load demand which is about 10 to 12 per 
cent. Sir, I have taken much time but you will 
allow me a few minutes more. I would like to 
make some points without making a speech. 

Sir, in the Fourth Plan also the target could 
not be fulfilled, the reasons being non-
availability of equipment. I would plead with 
the Minister that if he relies upon the 
indigenous equipment for power generation, I 
am afraid he will not be able to meet the 
requirement. The policy must be revised to 
import the equipment, if necessary. The 
indigenous equipment may take its time but 
the country cannot afford to wait. Therefore, 
on the question of meeting the needs of the 
power generation in- 
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dustry let us examine whether we can afford 
to sacrifice certain other items from being 
imported and then import the equipment. 

Sir, the total investment on the power 
generation has been to the tune of Rs. 6,000 
crores. It is a big figure, no doubt. We should 
see that our Electricity Boards in the States 
move and work on a commercial basis. But, as 
i said in the beginning, we can make s»me 
saving in the reorganisation of the whole 
structure, in reconstructing the whole thing we 
can save lot of overheads in this respect. Also 
we will have to see that the transmission losses 
are brought to a minimum. It is complained 
that the transmission losses are very high 
where there is much agricultural load. This 
varies from State to State. As I said in the 
beginning, power planning should be region 
wise. I hope the Ministry, if necessary, will 
bring before the House any such law or any 
such amendment to the Constitution which 
will satisfy the working which I have 
suggested. 

In the end I will say one thing. The Ministry 
has taken up certain activity which is not its 
own. It need not actually go into such 
activities which it cannot profitably undertake. 
For instance, take the National Projects 
Construction Corporation. It was promoted to 
take up works and execute them. Its paid up 
capital is Rs. 2.55 crores. It has completed 
works valued at about Rs. 72.50 crores. Its 
cumulative losses amount to Rs. 4.36 crores. 
Why should this Corporation undertake 
execution of such works which can be carried 
out by other agencies ? So, I would very much 
desire the Minister to examine the working of 
such bodies which are really not contributing 
materially or financially; they should be done 
away with. 

With these few words I commend and 
appreciate the working of the Ministry. 
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The line losses in the system increased to 
27.3 per cent during the year under report 
25.4 per cent during the previous year. The 
reason was that due to the extension of the 
distribution system to far-flung areas of the 
State in such a short time, the quality of 
power supply was bound to deteriorate in 
certain areas. It was noticed that the number 
of breakdowns was on the increase, the 
voltage level at the tail end of some of the 
feeders was rather low and the system 
losses were going up. With a view to 
improve the power supply, the Board 
decided to carry out a system survey of all 
the 11 K.V. feeders in the State. After the 
survey these feeders are to be realigned in 
order to improve the tail end voltages. 

 

The power position in the State con-
tinued to be tight due to energisation of 
tubewells, at an accelerated rate and 
complete  rural electrification during thet 
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year 1970-71 and absence of new sources 
of energy. 

"...during the year 1970-71 and the 
absence of new sources of energy..." 

"As per the assessment made by the 
CWPC the shortfall is expected to be 239 
MW and 247 MW during the years 1972-
73 and 1973-74 respectively..." 



215      Discussion on Working of      [RAJYASABHA] Ministr of Irrigation and Power lib216 

 



217     Discussion on Working of  [30 APRIL 1973]    Ministry of Irrigation and Power 218 

 



219   Discussion on Working of  [RAJYASABHA]   Ministry of Irrigation and Power   220 

 



221    Discussion on Working of  [30 APRIL 19731   Ministry oj Irrigation and Power 222 
 

"Then there is another point. There I are 
only five States in our country— j Mysore, 
Maharashtra, Madhya Pradesh, Rajasthan 
and Gujarat—where the percentage of 
irrigation is much below the j average. The 
percentage for the whole country at the end 
of the Fourth Plan will be 26 per cent. But in 
these States it will be only nine to 18 per 
cent. Madhya Pradesh has got the lowest 
percentage in the matter of irrigation in the 
country; it is only nine per cent. It is very 
sad to think that though we have in Madhya 
Pradesh a vast area, 51 million acres under 
crop, with a good source of water—most of 
our rivers come from there—we irrigate 
only 9 per cent there, and we are not able to 
produce food there; whereas in Punjab, with 
one-thiid of the land—only 14 million 
acres—We are producing seven million 
tonnes of foodgrains there, with a 
percentage    of 

irrigation which goes up to 70 per cent. In 
Madhya Pradesh the percentage of 
irrigation is only nine per cent though the 
land is three times more and we are able to 
produce only 13 million tonnes. In other 
words, we are not able (o produce more 
food there. We have not taken up more 
irrigation in some of the States, Madhya 
Pradesh and Maharashtra, especially. 
Though there are a number of projects 
which have been taken up no doubt, we 
will have to give a push to these States ;i 
little more. In our planning, we should see 
that we give sonic-extra amount or 
assistance and see that these States which 
are backward in irrigation are brought up 
to at least a reasonable level". 
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"There are five beautiful rivers: Cham-
bal, Sone, Betwa and Dasa, Cain, like the 
Punjab. But this area is in utterly drought 
conditions, utterly poor—Bundel-fchand 
area in U.P. and in Madhya Pradesh. Are 
we to look on only? No. We should try to 
investigate and connect one with the 
other..." 

"Sind  project has  not been cleared  by the 
Planning Commission". 

"The Piari project is being put up to the 
next meeting of the Technical Advisory 
Committee". 
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"Electric power is one of the basic infra-
structures of a developing country. Though 
it is used in industry, agriculture, 
transportation and in commercial and 
domestic sectors, electricity penetrates 
directly or indirectly into every aspect of 
our national life". 
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SHRI G. A. APPAN (Tamil Nadu): Mr. 

Vice-Chairman, Sir, it is common know ledge 
that during the 'thirties' we were getting 
foodgrains, millets, pulses and other 
uecessaries of life and things like that about 
twenty or thirty times lower than the present 
rate. Why? How? It is an open secret. The 
cardinal necessaries of life are food, shelter, 
clothing, education, employment and good 
health. Food, clothing and shelter are in 
plenty in India. Now we are discussing 
irrigation and power needs position. 

For all the necessities of life, water is the 
foremost. Energy—power is energy-may be in 
different ways. In recent years, thanks to the 
invention of electricity, it has doubled, trebled 
and even made a number of times more our 
production than electricity was not introduced 
at all. Electricity is being produced by water, 
hydel power, thermal electric power and now 
recently atomic energy is being developed and 
canalised and improved. Now we hear of 
news that electricity can be produced, energy 
can be produced, even from sun's rays and 
sun's light. The day when we are going to 
have or see electricity being produced from 
sun's rays, will be a very glorious success. Of 
course, we have to go a long way; it is only in 
the preliminary stages. 'In a country of dumbs, 
the stammerer is the king'—so goes a Tamil 
proverb. Fortunately for us, for irrigation and 
power we have a very eminent, highly 
qualified and eminently placed and 
experienced personality as the Minister. But 
what can he do? He is one among the 50 or 51 
Ministers in this country. We have a number 
of States here.   Unless all 

the States put their heads together, take 
lessons from him or he is capable of taking, 
canalising all inputs, the schemes, the projects 
and sanction from the Centre, how can the 
States produce electricity and water. There is 
a saying in Tamil that in the past we had three 
rains a month—for the pious king, for the 
person who ruled the country in the most 
gracious way, for the lady who was most 
chaste, for the people or the Ministers who 
ruled the country in the best way. Three rains 
we had in the past every month. What do we 
have now? We do not have three rains even in 
a year, what to speak of three rains a month. 

The first rain is for the most unhealthy 
dictatorial Government which deprives the 
independence of the judiciary, the private 
property and even the fundamental rights 
vouchsafed in the Constitution and the car-
dinal principles of human society. Therefore, 
one rain is for the worst Government which is 
not run on proper lines. The second rain is for 
the woman who kills her own husband for the 
sake of a paramour and the third rain is for the 
brahmin who sells rice. That is a very bad 
profession for a brahmin. They are supposed 
to be very good people. No doubt, we have 
many brahmin Ministers in our Cabinet. So, 
we have 3 rains in a year instead of 3 rains in 
a month. That is why our country is facing a 
scarcity amongst plenty. We have plenty of 
things in India. We are not wanting in any of 
the natural resources. We have land, 
sophisticated and skilled manpower, ordinary 
manpower, long rivers, forests, coal, gas, 
uranium, thorium and plenty of water. In spite 
of all that, we do not have sufficient power. 

SHRI K. P. SUBRAMANTA MENON 
(Kerala):  Power is centered in Delhi. 

SHRI G.A. APPAN: There are any number 
of people who have been advocating the 
linking of Ganga with Cauvery for years and 
years. I think it is more than a century old. 
After our hon. Minister came to power and 
after this Government came to power, at least 
they are making 
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a statistical study of how much it will cost, 
how much waters we will have and how 
much water is going as waste. The United 
Nations team of experts has come. They have 
studied the position. The people say that 
linking of Ganga and Cauvery will have to 
be done in 3 stages—Ganga to Narbada, 
Narbada to Cauvery and Cauvery to Krishna 
at the site of the famous Mettur Dam. We 
have also to make it 3000 ft. at various 
places. There are occasions, as our hon. 
Minister has said, when even 30,000 feet 
water is taken in America. Our hon. Minister 
has said that we have a huge capacity of 
water which is going as waste. Our forests 
are not sufficiently cultivated. Most of our 
lands are lying fallow. They are not 
cultivated because we do not have sufficient 
water. Sir, what about the various 
programmes that our Tamil Nadu 
Government has put forward for the 
production of power? A number of schemes 
that our Tamil Nadu Government proposed 
to the Centre for creation of power have not 
approved. I think the hon. Minister has 
himself accepted this in a very honest way. 
What happened to the Cauvery Water 
Dispute? That is why most of us have been 
telling that there should be a national water 
grid, there should be a national power grid 
and if all the power units and manufacturing 
units come under the control of the Centre, 
then at least the Centre will think that all the 
States belong to the Centre and they will not 
do injustice to any State. 

And what about the Cauvery Water Dis-
pute among Kerala, Tamil Nadu and 
Mysore? You might remember that there 
was a code of conduct agreed to long long 
before but of late, even before the 
completion of this period, the Mysore 
Government has begun to put obstacles in 
the way, some barriers in the way. Mr. Vice-
Chairman, Sir, if the water course naturally 
goes to any State, nobody can find fault with 
it; it is not an offence, it is not a bail ih ing  
but to put a bund in the middle—who can 
agree to it? They have not got the permission 
of the Centre. The estimates have not been 
sanctioned but all of a sudden in the recent 
past they got some 

money from the Planning Commission, not 
scheduled, and they have put some barriers in 
the river course. Fortunately they have at least 
now—all the three Stales—agreed to one 
principle about the facts mentioned by the 
Fact Finding Committee and what we have 
been insisting upon is also this. {Time bcl! 
rings). Sir, I will finish in three minutes. 

THE  VICE-CHAIRMAN  (SHRI  RAM 
SAHAI) : Please wind up. I will give you two 
minutes. 

SHRI G. A. APPAN: Sir. I will certainly 
do it. 

Sir. in Srivilliputur, Ramnad District, we 
have been asking for a second atomic power 
unit. You have sanctioned only one unit at 
Kalpakam and we want a second unit in 
Kalpakam and one more unit in Ramnad 
District to distribute power there. We want 
financial help and assistance and clearance for 
all the power projects that our Tamil Nadu 
Government has put before the Centre. Sooner 
or later we want a categoric assurance on this. 
Huge quantity of water is going from the 
Ganga, the Cauvery, from Kerala into the sea. 
Why not to canitalise and canalise this ? 
Water is more than gold, water is more than 
coal. We should try to use the coal and gold 
water in the most economic and efficacious 
way. If we should solve the unemployment 
problem, if we should solve the problem of 
food scarcity, the problem of drought, the 
problem of flood havoc and rain havoc, we 
should also try to develop as many reservoirs, 
river canals etc. as possible. 

Regarding the allocation of money, I do not 
think the Government or the Planning 
Commission can reduce even a pie that is 
budgeted by Dr. Rao, our worthy Minister. 
Unless the Government sanctions all the 
money that Dr. Rao has put forward for the 
irrigation and power purposes, we cannot 
make this country self-sufficient, free from 
unemployment, free from starvation,  
droughts and other human hazards. 

We want an assurance that the hon. Dr. 
Rao will  see that all the financial assist- 
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ance and help is given by the Centre for the 
Tamil Nadu projects and all other projects. 

Thank you. 
5 P.M. 
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SHRI DAHYABHAI V. PATEL (Gujarat): 

Mr. Vice-Chairman, the questions and answers 
this morning provided enough material for the 
House to realise the failure of planning in this 
country. I have been criticising the Planning 
Ministry again and again in this House. As an 
old Member of the House you will recall 
particularly with reference to what they have 
done in Gujarat that I had compared the 
Planning Ministry to the barber of the 
theerthasthan who does not want to let go a 
client. He half-shaves one pilgrim, then lets 
him go and takes another and then the third 
and so on. That is the history of irrigation and 
planning in Gujarat. And these schemes were 
taken at the time of each election. The first 
election had the carrot of the Tapti river; what 
it will irrigate, what it will bring, what benefits 
it will bring, was dangled before the people of 
Gujarat. At the next election the Mahi scheme 
carrot was dangled before the people of 
Gujarat. And at the third election Prime 
Minister Nehru himself was brought to Gujarat 
to lay the foundation-stone of the Narmada 
scheme. Where are they? Somehow the Tapti 
scheme, a good part of it, is under way and has 
been completed, perhaps because there was 
somebody in Gujarat who hailed from Surat 
district, who had an important place in the 
Ministry of this Government at that time. But 
the other schemes have been utterly neglected 
and the benefit 

of power promised is still in the air. As a very 
capable engineer, the Minister could 
understand what this loss means to Gujarat and 
to the country. Besides the loss of irrigation 
and power generation, has the Government 
made any estimate of the loss caused by the 
devastating floods that occur every second 
year, if not every year?    When the railway 
line is washed out, some diversion is carried on 
for a few months and then perhaps the railway 
line functions.    Sometimes the entire services 
have been cut off. What is the amount of loss 
that this country suffers   because  of  this  
washing   away  of railway   property   and   
public      property? What is  the loss  the  
country suffers  because  of   disruption   of  
traffic   and     how much  it  costs  to  repair  
the  railway  line, apart from the loss the 
country suffers because of want of irrigation 
and power in these areas?    This is the sorry 
state    of affairs of these schemes.    I do not    
think that Government was really serious about 
the  Narmada    scheme.    I   do  not    know 
whether  Dr.   Rao     will   agree   with     me. 
Would  it  take  so  long?   The  foundation 
stone  of  the  scheme  was  laid  bv  Prime 
Minister Nehru.    Was it only an election stunt 
to placate the people of Gujarat, or were  they  
serious   about   it?    If  they   are serious, let 
us know what they have done about it.    Or, 
did some Minister or somebody  in   Delhi   
allow   provincial   jealous to come in the way?    
As an Engineer, Dr. Rao understands 'that the 
objections raised, whether by Madhya Pradesh 
or Maharashtra, do  not hold  water.    There is 
enough water flowing down the Narmada 
scheme for all  these areas.    I do not know 
whether Dr. Rao has seen the scheme prepared 
by a retired engineer of the    Central Provinces 
Government  before we  got  Independence.    
He   had     collected   all     the figures  and 
submitted the scheme to    the new   Nehru   
Government   personally.      In that year the 
scheme was to cost Rs. 600 crores, because   
costs   were    moderate   in those years.   That 
scheme would have made the  Narmada  river    
navigable     from    its mouth   to  Jabalpure.     
That   will   provide enough water to all  these  
areas.    It  was not only for irrigation, but  also  
for larer 
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power  generation.     But  some   people   got 
jealous and some others worked up things and 
they have been obstructing the scheme all 
these years.    They should be held responsible  
for  the  loss  the country  suffers. Will  Dr.  
Rao be  able to go into it and find  out  what 
loss  it  has  caused  to  the country?    Non-
completion    of   the   N armada scheme for 
20 years has caused immense loss to the 
country in the form of loss in production, loss 
in power generation affecting  the  
development  of  the  country and repairing 
cost of railways every second year.    How 
long is this going to continue.' Gujarat has 
been told that the Prime Minister is attending 
to it.      Yes, Prime Minister   is   attending   
to   everything.     After the  last  election,   the   
Gujarat     Congress could not form the 
Government and there was so much of in-
fighting that the Prime Minister is   to   be   
asked   for   every little thing.    The  new 
Ministry in Gujarat  just quarrels.    And so we 
in Gujarat say that the  Prime Minister of     
Gujarat    sits    in Delhi.    The  Ministers  
quarrel  on  what  is to be done and what is not 
to be done. For every little thing they come to 
Delhi to   ask  Mrs.   Gandhi.     We   hear  that  
she is going to give her award on the Narmada 
scheme.    When is it going to see the light of 
day? This  negligence has caused      the 
country  so  much  money.    We  make  big 
boasts  that we  have  become self-sufficient in 
foods and we are not going to import a single 
grain of foodgrains.    How    hollow our 
boasts have been has been brought to light 
during the last few years. 

And this Government of Gujarat, what 
have they given to the people when they 
asked for food? Bullets! At least five people 
have been shot dead in different places in 
Gujarat. For what reason ? For having asked 
for food! Do you know the amount of ration 
that is given in Gujarat? One kilo per family 
for one month ! How is a family to live on 
one kilo of food for one month? That is the 
utter failure of this Government. I do not 
know how these people can show their faces    
abroad    or even in 

this country if they expect a family to live on 
one kilo of rice. 

SHRI SASANKASEKHAR SANYAL 
(West Bengal) : They have no faces to show. 

SHRI    DAHYABHAI V. PATEL: I do 
not know. Ministers who enjoy salaries of 
about twelve lakhs a year and monthly 
emoluments of one lakh of rupees take the 
people of Gujarat, the starving people of 
Gujarat, to a feast of bullets ! What has hap-
pened as a result of this? History has shown 
as to what has happened in the past. What 
happened in such a situation is a matter of 
history. It is in history that a Queen asked, 
when told that the people did not have food : 
"Why don't they eat cakes if they have no 
bread ?" Is the Government or the present 
Prime Minister behaving like that queen ? She 
went to Dandi to see what Gandhiji did and 
where Gandhiji started his salt satyagraha. 
Did she not pass through all these areas ? Did 
she not ask the people of these areas, did she 
not care to ask the people of those areas, as to 
how they were able to live on kilo of ration 
per month? 

Sir, this is the crux of the issue. This is an 
utter failure of the planning of the 
Government. The planning has been to build 
up the Congress party, to build up their 
Ministers and very well they have built up. 
They were never getting the emoluments that 
they are getting today when they preach so 
much simplicity to the Members of 
Parliament or even to the people ! Never 
before were the Ministers getting the 
emoluments of one lakh of rupees a month. 
They may not show it openly. But this is the 
new type of planning that we have got and if 
you speak against that, there is the bullet ! 
How long will this last? People will have to 
take courage and rise against it. Sir. I am told 
that a new move is there afoot to deal with 
people who speak against the present method 
and the failure of the Governmenfs rationing 
policy. You want to make it an offence to 
criticise your Government even when you 
fail or when your rationing machinery fails? 
Is mere  criticism,  honest  criticism  of a  
dis- 
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honest Government, an offence? What is 
going to be left if you are going to do this ? 
You must be prepared to face the facts. You 
have failed, miserably failed. You have made 
the country starving and ignorant and you 
have made honest l iving impossible. It is an 
easy thing to say for every little thing that the 
merchants of this country are dishonest. The 
merchants of this country carried on their 
trade in foodgrains and brought food to the 
areas where there were shortages at very 
cheap rates. They did not have Iqbal Singhs 
and that life. Here, to protect the Iqbal Singhs 
how much more sins have you committed? 
To justify or suppress one lie, how many 
more lies are you telling to this country, this 
Parliament and others? How can things go on 
like this? I think I must take this opportunity 
to warn the Government that this state of 
things cannot last and has not lasted and that 
is the lesson of history. If this Government 
wants to shut its eyes to this fact and say that 
it will last in this country and we have got 
Russia and the Russian methods to adopt. 
But even in Russia these methods will fail 
and will not go and did not go. Ultimately, 
Russia had to import food from America and 
Canada. So, if you are following those 
methods, that will be a failure. Then, what 
about your boast that you do not want to 
import any more foodgrains? Are you 
deluding yourself? Are you deluding the 
people? Whom are you deluding now? Let us 
be honest and let us face the situation fairly 
and squarely. And, Sir, I would like Dr. Rao 
to tell us fairly and squarely and honestly as 
to what the situation is really going to be ? It 
is not a question of failure of one monsoon. 
Even if we have a reasonable monsoon next 
year, do you think that we will get over it ? It 
is a pious hope. The muddle that has been 
made cannot be solved easily, and nor in the 
course of one year. Even if you have very 
good rains and a bumper crop, this muddle Is 
not going to be solved in this way. You have 
adopted wrong methods. All your methods 
are wrong.    All your calculations 

have gone wrong and, therefore, there is this 
famine. This is a man-made famine. Don't 
blame Nature only for it. After all, we have 
been taught in this country that wherever 
there is a papi raj, wherever there is a papi 
raja, monsoons fail. That is the reason we 
had this failure here and everywhere. 
Whether you believe it or not, this papi raj 
of the Congress Government—corruption, 
lies at every stage—is responsible for this 
situation. And unless the root is remedied, 
there will be no solution. The people of this 
country must realise it. You in a majority can 
shout against me; that is a different matter. 
You can shout in this House and you can 
carry a thing. People like my friends who are 
there shout at every stage. . . 

SHRI SASANKASEKHAR SANYAL; 
They can shout and shoot. 

SHRI DAHYABHAI V. PATEL : Shout-
ing or shooting will not alter the position, 
because the people of this country will 
realize scooner or later that the shoutings and 
the bullets of these people is not going to be 
the remedy, and the people will have to 
adopt the correct remedy, that is, to remove 
these people from here. 

SHRI JOACHIM ALVA: Light, energy 
and water are the three most essential 
ingredients. Light is connected with energy 
itself. What I want to ask the hon. Minister is 
what is the state of light in the larger cities of 
India—of Calcutta, Madras and New Delhi 
especially? Delhi is the centre of 
international assemblies and light fails here 
several times. The hon. Minister is the 
Minister in charge of Irrigation for a long 
time, and he cannot ignore the responsibility 
for the failure —repeated failures—of light 
in this great city. Bombay has been running 
on well, and rarely its light has fallen off. 
Calcutta has its own problems. Madras also 
has its own problems. But we are proud that 
in Bombay the lights have not gone 



257 Discussion on [30 APRIL 1973] Ministry of 258 
working of Irrigation and Power 

fShri Joachim Alva] 

off and the people who are in millions carry 
on. If at all, light in Bombay has gone off 
very rarely indeed. But I would like the hon. 
Minister to give us a list as to how many 
times light in Delhi has gone off since he 
became the Minister of Irrigation. When ha 
became the Minister, I told him in a chat: Do 
anything you like, but see that light never 
goes off in Delhi, at any time; if you cannot 
do that job, fire the men in charge; if old 
machines do not work, put new machines. 
Well, I am sorry, whatever be the limitations 
of a man like me who knows neither science 
nor engineering, but only has some common 
sense,—and I also wrote in my small paper 
the Forum—that point has not been cleared 
up at all. We have repeated failures of light in 
Delhi. And this matter is not for the 
Government, though I am speaking from 
Government Benches, this is not a matter for 
anybody from any section, but for the 
Minister. There is somelhing very serious. 
We cannot have foreign ambassadors 
laughing at us that lights are off in such a 
large city. We have got the largest 
international settlement, diplomatic 
settlement, of the world here. This is 
something very serious. 

We have got the Bhakra Nangal, which Pt. 
Nehru was very proud of, which Mr. 
JChruschev was very proud of. I had a long 
chat with one of the Americans who handled 
it. Now it is something very serious. Why 
don't you fire your men ? How many 
engineers have been fired? These are the 
things. 

The hon. Minister would have to go out of 
office in other democratic countries. Now, 
Sir, the hon. Minister has thought about a 
national water scheme. He has thought of 
linking Ganga and Cauvery. This is all right. 
But what about the Southern States. The 
Mysore is very much affected by this. I have 
to impress that injustice is done to Mysore. It 
is for this that I have come to spealc    today 
waiting 

for 2-L  hours  to get  my turn.      Mysore has 
got the   Krishna river,    Cauvery river and 
Godaveri river. All these rivers are in the 
south.    Why should the Minister have taken   
more   than 7 years    to    appoint a tribunal?    
Why    don't    you    fire    the bad engineers.    
A very    important engineer in Bombay said to 
me: "I shall put the lights straight in Delhi.   
You call me and I shall change the equipment 
if necessary.   I shall call the Japanese and put 
the things right." I wrote it in my paper and   
sent it for the information of my Minister.      
Why don't we do that? The   hon.   Minister is 
a very honest and a just man.    But   we have 
got to get these   things   right.   To   be exact, 
why does this Ganga Cauvery Scheme not 
extend  right  up   to   Mysore  because  you 
have got the three rivers passing through 
Mysore ?    It    passes    through      Andhra. 
Mysore    is    rich    in    everything in    the 
world—gold,  silver,  wood   fish,    harbours 
and    all    the national    products.    It    has 
the    second    largest     waterfall    in     the 
world.    You  take  away  the     water  that 
comes to us.    The Minister has not been able 
to do  anything for Mysore.    Everything  is  
done for  Nagarjunasagar.    I  do hope you 
will have your statue put there. But what about 
the 3 other States—Tamil Nadu, Maharashtra 
and Mysore ?   Why do you  not  put  things  
right ?    Unless     the three  States   are  put  
right   and   water  is properly apportioned, 
nothing can be done. We want food to be 
produced.    How can we   produce  food   
without   irrigation ?     1 will not say about 
China.    My friend, Mr. Raju,   spoke  about  
it.    We   are   not  concerned  with the  system  
of    Government, they get it done.    What 
about digging of wells.    China has dug an 
enormous number of wells in a particular 
place.    Now, the Minister  has  not  got  any  
programme   of digging  a large  number of 
wells so that the water can flow when the 
clouds have failed us.    Irrigation is the hand-
maiden of agriculture.    We want more food 
and we have  not  done  anything  about  
irrigation. All the time we are thinking that a 
particular State should come up and other 
States should suffer.    This is realy an 
impossible situation. 
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Now, inter-State water disputes arose in 
respect of Krishna and Godavari waters as 
early as 1959-60 when Andhra Pradesh 
sought to go ahead with Nagarjunasagar 
project, consuming lion's share of Krishna 
waters without proper and equitable ap-
portionment of Krishna waters. The State of 
Mysore applied to the Government of India 
in January 1962 to appoint a tribunal to 
adjudicate in the water dispute. However, no 
such tribunal was appointed till end of April 
1969, i.e. until construction of 
Nagarjunasagar dam was completed in all 
respects. This deliberate delay of seven 
years on the part of Government of India 
was patently calculated to see that Nagar-
junasagar Project is made a fait accompli 
before a new tribunal was appointed. Why 
was the Tribunal delayed for seven years ? 
What for ? I am not blaming the 
Government of India. I am not blaming the 
Prime Minister—she has more than a 
thousand things on her head. What did the 
Minister of Irrigation do ? What do the 
whole lot of the engineers do ? What are 
they doing ? Just writing on a pad with a 
pencil ! 

Then, Sir, a number of projects in Andhra 
Pradesh are sanctioned in the recent years 
like the Nagarjunasagar pumped storage 
scheme, the new barrage on Godavari delta, 
etc., whereas projects in Mysore State are 
pending approval for the last six years. We 
had great men amongst us like Sir M. 
Visveswaraya who had built up Mysore and 
put it on the industrial map of India. Mysore 
is something to be proud of. But we do not 
get the water we need there. No amount of 
defence will satisfy us. 

Then, Sir, the United Nations were ad-
vised not to take up the Upper Krishna 
Project for U. N. aid on the plea of pending 
water dispute, whereas there was no 
difficulty in their aiding projects in Andhra 
Pradesh like Pochampad, etc., even though 
they are also in the river basins where there  
is water dispute. 

1 have nothing more to say. This is not a 
very happy state in which I am. I am a member 
of the party. But I think, when there are 
national projects, my State shall not come in 
the way of national projects; my country shall 
come first. Mr. Raju has made a very good 
speech—his was a very good attitude. My 
country, right or wrong upstairs and 
everything downstairs. If I put my own region 
upstairs, it may be something very good for 
me but what about my country ? There is 
starvation that has come about. There was 
another war. We have been able to fight as a 
nation. We did very badly in the Chinese war. 
Then came the wars with Pakistan in which we 
had been able to win. We had been able to 
fight those wars but on the food front we can-
not win unless our irrigation is set right. 
Irrigation has to be put on the best keel and if 
there are people who cannot discharge their 
duties well, then, Sir, we shall have to find 
other ways of doing it. 

SHRI SALIL KUMAR GANGULI (West 
Bengal) ; Sir, the working of the Ministry of 
Irrigation and Power has not been satisfactory. 
The Report of the Irrigation Commission for 
the year 1972 highlights this fact. 

India being an agricultural country, all the 
successive rulers of India have been spending 
lots of money on irrigation projects including 
the British. This Report shows that the over-all 
annual outlay on public irrigation in British 
India was Rs. 40 crores in 1901, and in 1921 
the annual outlay in British India alone was 
Rs. 79 crores. In today's currency value, the 
worth of these Rs. 40 crores in 1901 is equal 
to Rs. 600 crores and Rs. 79 crores in 1921 
would be equal to Rs. 800 crores. There has 
been so great a reduction in the value of the 
rupee. This Parliament House which was built 
between 1921 and 1927 at a cost of Rs. 83 
lakhs was valued in 1968 at Rs. 6 crores. 
Compared to this amount, during the five 
years of the First Plan, a total sum of Rs. 380 
crores,    Rs.    380   crores   during   the   Se- 
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cond Plan period and Rs. 583 crores during 
the Third Plan period were spent on irrigation 
works by the Government of India. In the 
Fourth Plan the proposed expenditure is Rs. 
954 crores only. This shows that even the 
British were spending more on irrigation 
works »nd were more concerned about the 
welfare of the farmer of this country than the 
rulers of independent India. Prior to 1870, 
irrigation works in India were regarded as 
commercial undertakings. In 1870, a new 
category of unproductive irrigation works was 
introduced as a famine relief measure. 

However, irrigation works, productive and 
unproductive, continued to contribute annually 
to General Revenues. In 1945-46 there was a 
net profit of Rs. 7 crores, 92 lakhs in British 
India ajone. In 1947 the more productive areas 
went to Pakistan. Still immediately after 
partition the irrigation works in India were 
making profits and a little over a crore of 
rupees was the annual contribution by the 
irrigation works to the public exchequer of 
India in 1947. Since independence there has 
been a progressive deterioration in the 
financial returns from the irrigation works. 
Instead of a profit, the works have been 
showing increasing losses and imposing a 
growing burden on the public exchequer. In 
1955-56 the loss on account of irrigation 
works was Rs. 4 crores 84 lakhs; in 1965-66 
the loss amounted to Rs. 53 crores 60 lakhs 
and in 1967-68 the loss increased to Rs. 56 
crores 59 lakhs and the position has become  
worse  and  worse  since  then. 

In this connection I would like to read a 
passage from the Report of the Irrigation 
Commission.    They say on page 264 :— 

"There is a view that irrigation projects 
should be undertaken not so much for the 
purpose of earning revenue but as a 
measure of social welfare, and that the 
irrigation rates should be kept low. This 
approach would be valid if the benefits 
from irrigation projects were, more or less, 
evenly distributed over the entire    farming   
community.    But   this 

is not the case, as the main beneficiaries are 
only a section of the cultivators in the 
command area. It would be highly 
inequitable to call upon dry farmers and the 
general tax-payer to pay for benefits 
enjoyed by irrigators. For this we have the 
powerful support of the First Irrigation 
Commission (1901), which commented that 
Prima facie, there is nO more reason tor 
calling on the State, or. in other words, on 
the general tax-payer, to bear a permanent 
charge for the sake of increasing by 
irrigation the produce of an acre of land 
belonging to a private owner, (than there 
would be for calling on it to pay a similar 
amount for the purpose of supplying 
another man's acre with manure'.". 

Then I have to come to the problem of 
indiscriminate and unmethodical sinking of 
tubewells in certain areas which results in 
lowering the level of the underground water. 
The Report of the Irrigation Commission 
states that although groundwater has been 
located at a number of places no systematic 
quantitative assessment has so far been made. 
The Report also states that so far as surface 
water is concerned no systematic study or 
analysts of the utilisable water resources of 
the country has been done except for the Indus 
river system most of which is now in 
Pakistan. 

Another problem regarding irrigation is that 
of sedimentation of reservoirs. According to 
the Report of the Irrigation Commission the 
data on which the dead storage of the 
reservoirs was calculated was unreliable and 
there is need for more accurate assessment in 
the future. Normally the economic life span of 
a reservoir is 100 years but most of our 
reservoirs have a very short span of life. The 
figures given on pages 326 and 335 of the 
Irrigation Commission's Report indicate that 
the observed rate of annual siltation in some of 
the selected reservoirs is many times more 
than the assumed rate of annual siltation. In 
the case of Maithon Dam the assumed annual 



263 Discussion on [RAJYASABHA] Ministry  of 264 
working of Irrigation and Power 

rate of siltation was 684 acre feet but the 
observed rate is 5980 acre feet. In the case of 
the Panchet Hill Dam the observed rate is 
9533 acre feet instead of the assumed rate of 
1982 acre feet. At this rate the dead storage 
in Panchet Dam in Bihar will be filled up in 
33 years; the Mayurakshi Dam in Bihar will 
be filled up in 25 years; the Tungabhadra 
Dam in Mysore will be filled up in 22 years 
and so on. 

Now I come to the question of power 
shortage. 

Sometimes    it    is    said    that 
6 p. M.       drought is one of    the    main 

causes of power shortage but it is 
not a fact. In fact, more than 60 per cent of 
the total electrical energy is derived from 
thermal power and there is also atomic 
power. Hydel power is not the main source. 
Still there is a very great shortage of 
electricity. Sometimes it is said that bad 
maintenance and poor quality of coal are 
responsible for it. I want to ask : Who is 
responsible for all these things and who was 
in charge of this department for the last 
fifteen years? Now. Sir, although electricity is 
so much in short supply, many Chief 
Ministers of different States have started 
shouting slogans that they will send cheap 
electricity to every village within their State 
within a very short time. Since electricity is 
scarce and is not to be found what is the 
reason for this slogan? I would respectfully 
say that what these Chief Ministers are doing 
is they are taking the example from the Chief 
Minister of Haryana. In 1967-68 out of 6996 
villages in Haryana, only 1251 villages had 
been electrified. The Fifth Five Year Plan of 
the Haryana Government shows that the State 
Electricity Board of Haryana drew up plans 
for electrifying only 1600 villages during the 
Fourth Plan period. The State Government, 
however, prepared a so called massive 
programme of total electrification and 
purported to electrify all the remaining 5205 
villages of Haryana by 30th November. 1970 
and the Prime Minister inaugurated the 
electrification of the last village in the midst 
of great fanfare.    Bui 

everyone knows that there is no electric 
power which can be supplied. Factories run 
there for two or three days a week. Towns 
and villages go without electricity for days on 
end. Even the Government of Haryana knew 
this well in advance. In the Fourth Five Year 
Plan of the Haryana Government it was 
estimated that in 1973-74 the load demand 
would be 630 mw and the available electricity 
would be to the tune of 393 mw. Thus there 
would be a shortage of 237 mw. inspite of 
knowing that there would be a shortaee of 
237 mw by the end of 1973-74, a sum of Rs. 
SO crores was spent on extending the electri-
fication programme by taking a lean from the 
Rural Electrification Corporation. There was 
no electricity. There is not enough power and 
vou will not have it in the foreseeable future, 
but a sum of Rs. 50 crores was spent in 
buying stores, in erecting posts, in stringing 
overhead lines, these are for idle purposes. In 
the process what happened? The balance-
sheet shows that the State Electricity Board of 
Haryana has no working capital. It has got a 
debt of Rs. 156 crores. In the last five vears it 
has incurred a loss of Rs. 10 crores. whereas 
it was making a profit in 1967-63 to the tune 
of Rs. 50 lakhs. Empire tape available in the 
market at Rs. 11 each was purchased for Rs. 
19.50. Aluminium solders available in the 
market at Rs. 23 per kg were purchased for 
Rs. 39 a kg. Hundreds of thousands of 27 feet 
high poles were purchased, but the purchase 
price varied. Some were bought at Rs. 119 
per piece, some at Rs. 250 per piece and some 
at Rs. 312 per piece—the same quality of 
poles. Where will all this money go? (Time 
Bill rings). I would in this connection take 
one minute. Please excuse me. I will take two 
minutes more, because others have taken 
much more time. 

THE VICE-CHAIRMAN    (SHRI RAM 
SAHAI) :     Please wind up. 

SHRI   SASANKASEKHAR SANYAL  : 
Please give him two more minutes. 

SHRI  SALIL  KUMAR  GANGULI :   I 
will  read  out  from  the   Report     of  the 
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Comptroller and Auditor General of India for 
the year 1970-71 Government of Har yana—
page 62 :— 

"Large quantities of stores purchased 
against 90 to 95 per cent advance payments 
were held (in some cases for three to five 
years) by the Board as rejected materials 
being (i) below specification, (ii) not 
according to sample and (iii) not supported 
by test certificates, etc. Neither such 
rejected materials arc-accounted for in the 
books of the Board nor they are subjected 
to periodical physical verification. 

Obsolete and unserviceable stores  hems 
stated !o have been segregated from time to 
time upto July 1971 have nol been valued 
with the result that the total value of such 
stores held with the Board is not known."' 

Rupees ten crorcs were U ken out of tiv 
public exchequer and ;.|>enl  for the Congress 
election fund. 

AN HON. MEMBER : incorrect. 

SHRI SALIL KUMAR GANGULI : This is 
the way tho \< ligation works were improved 
in India. This has become a racket, it is the 
main source of financing the Congress Party. 
Under these circumstances, there is no hope 
for the future for the people of this country to 
expect any improvement in irrigation or in 
electri fication. 

SHRI BABUBHA1 M. CHINAI (Maha-
rashtra) : Mr. Vice-Chairman, Sir, at the fag 
end of the debate, 1 have been given an 
opportunity to make a few observations. 

The hon. Minister for Irrigation and Power 
in his statement laid on the Tabic of the Rajya 
Sabha on th; 13th November, 1972 gave a 
detailed account of the quantum of shortage 
for various regions of the 
13 R.S.S./73—10. 

country. In fact, there is a shortage of power 
all over the country excepting Delhi, Madhya 
Pradesh, Kerala, Himachal Pradesh and 
Assam. The total shortfall has been assessed 
in his statement at about 25 million units 
(kwh) per day. The total demand has been put 
at 196.65 million units as against a net 
availability of 171.5 million units. The main 
reason for the short-fall is stated to be the 
exceptional circumstances under which there 
has been a simultaneous shortage of water in 
many hydcl reservoirs, resulting in reduced 
power generation from hydro stations lo the 
extent of 18.6 million units per day. The other 
main causes of power shortage are shortfall in 
power generation fiom atomic power station, 
growth in demand for power and shortfall in 
(he addition to the generating capacity. 

There is no doubt that a number of factors 
have contributed to create an acute power 
shortage in the country as is being felt at 
present. It is said that the presem planning of 
power has been based upon an estimate of 12 
per cent annual increase in demand whereas 
the actual demand ha? been very much more 
partly due to increasing utilisation of power in 
agriculture and village as well as in small 
industries. This is partly there as the demand 
in all the regions has not risen uniformly. The 
demand for power has been increasing at 
more than the average rate of 12 per cent only 
in north and north-eastern region. In ihe 
western region, the demand is estimated lo 
grow at 12 per cent although Gujarat and 
Maharashtra are some of the worst aflected 
States. In the eastern region, which includes 
Calcutta and the industrial complex around 
the city, demand for power is estimated to 
grow only at 8 per cent. But the power 
situation, as is well known, in West Bengal 
has been so bad as n curtail industrial 
production substantially. It appears therefore 
that the demand for power has not been 
growing at a rate more than that envisaged by 
the Government. As a matter of fact, supply 
of oower for various reasons has fallen short 
of the Plan 
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Out of a total projected outlay of Rs. 2,500 

crores on power developing ni during the 
Fourth Plan the anticipated outlay during the 
first three years has been about Rs. 1.200 
crores representing nearlv 4S per cent, 
whereas up till now [he physical achievement 
has been 37 pei cent, less than the target, (the 
installed capacity till date being 17.5 million 
un Is as against a projected total of 23 million 
units). By the end of the Fourth Plan the 
instal '"d capacity may come up to about 20 
million kilowatts, that is, 3 million units shoit 
and lower than that envisaged for 
achievement in the  Mid-Term Appraisal. 

The      Seventh   Annual   Electric   Survey 
conducted by the Central Water and Power 
Commission also forecast power shortages in 
three regions, that is, northern, western and 
southern regions of the country by 1973-74 
which among them accounted for about 80 
per cent of the total estimated a l l - India  
requirement of electrie power. Even in the 
eastern region which has been shown as a 
surplus area by 1973 74, the position is far 
from ccarfortabk and the industrial areas in 
West Bengal are seriously affected by power 
shortages, fluctuations in supply and volt igc 
dips 

It is important to note that not only is the  
power stipply  quantitatively     short  of 

requirement but the quality also has dete-
riorated. There are frequent stoppages and 
unscheduled shut downs and wide fluctua-
tions in voltage of powei supply. All these are 
likely to cause serious dislocation m the 
production schedules of industry parti-
c u l a r l y  those whose power tcquircments 
are comparatively higher. Besides, these may 
cause serious damage to the installed 
machinery and equipment and reduce their 
lives. This also adds to the costs of industrial 
production. 

In my view, the most important cause for 
the power situation today is the persistent 
delay in the implementation of power projects 
from plan to plan. Execution of power 
projects has suffered serious setbacks due to a 
number of factors such as delays in the 
delivery of equipment, shortage of essential 
construction materials like cement and steel 
and labour troubles. The major cause, 
however, is the delay in delivery of the power 
generating equipment by the public sector 
heavy ebclneai plants, Wz„ Bharal Heavy 
Electrical) tBHFI . )  and Heavvy Electricals 
Unrated IfiLL). It is to be noted that the Third 
Five Year Plan document also ascribes 
shortfalls in power development in the 
previous plans due to very similar reasons, As 
against a projected target of instal lat ion of 
generating capacity of 2 million kilowatt  in     
1972-73, a 
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shortfall of 25 per cent is envisaged in a 
recent assessment, mainly on    account of 
delay in the supply of equipment. Keeping in 
view the progress of civil works at site and 
the latest position of delivery of equipment by 
BH1.L and HEL, some of    the major 
projects that were to be commissioned by   
1973-74  are  likely to  spill  over  to the Fifth 
Plan.   The most significant point is that the 
public sector plants which    are expected  to  
supply  the  heavy  generating equipment are 
at present operating at 30— 40 per cent of 
their capacity.    The public sector plants are 
shifting the responsibility in some cases to the 
delay in fabrication and delivery of some 
essential components from   another   public   
sector    plant,     via Heavy  Engineering 
Corporation.    In other cases, the delay is 
ascribed to the late placing of  orders  by  the     
State     Electricity Boards.    The State 
Electricity    Boards, on the other hand, 
complain of inadequate resources  for  
placing  advance  orders.    The question is 
whether these basic units in the public sector 
producing heavy powers plants are in a 
position to manufacture some units of power 
equipment in anticipation of the likely 
demand, as is normally done by a 
manufacturing  unit  in  the  private   sector. 
Delays are a common feature of the public 
sector  enterprises,   but  it  is  essential  that 
the difficulties of the manufacturers of elec-
trical equipment whether in the public or 
private   sector,   should   be   examined   care-
fully and steps taken to remove them. If 
however,  the  supply   is  not     forthcoming 
from the indigenous manufacturers in time' 
for the erection of the power plant, time 
imports shouK!   have     to  be     made  from 
abroad.   In no case, the schedule of work for 
implementation of the pov/er projects should 
be allowed to go out.    The delay in  the  civil  
works due to shortage  in the supply  of 
construction  materials like  steel and   
cement,   could   certainly   be   remedied by 
Government by taking suitable steps in time. 

It is also a fact that the installed capacity 
for power generation is not being fully 
utilised. There may be various reasons for 
this, of which lack of maintenance is the 13  
R.S.S./73—11. 

major one. Besides, there may be opera-
tional problems of a technical nature as well 
as administrative problems. AH possible 
steps should be taken to achieve a fuller 
utilisation of the existing capacity. 

One  of  the  important  factors  affecting 
full capacity utilisation is the high rate of 
transmission and distribution losses.    As a 
matter of fact,  the  transmission and  dis-
tribution  system,  according  to  experts,  is 
very  inadequate.    As the Energy    Survey 
Committee in  1965  had put it, the rapid 
growth of demand for electrical power has led 
to infinite  improvisations to enable an 
inadequate system of distribution to carry as 
much load as possible.   In many centres of 
industry as well as big cities, the distribution 
system is not only out    dated but very 
seriously overloaded.    The losses not only 
occur in the transmission system but also  
within  the   generating  system     itself. Such 
wastages has been responsible for the 
deficiencies in maintenance and operation. 
Energy  losses  in     transmission  in     India, 
particularly  in  some  regions     and  States 
like Punjab, Haryana, U.P. and A.P., are very  
high  and  much  above  the  all-India average 
of 17.3 per cent, as against 8—10 per cent in     
Europe.       Inter-connections and high 
voltage    transmission    lines are expected to 
substantially reduce the wastage of power due 
tu transmission losses.   It fun been estimated 
that for 1 per cent reduction of losses, the 
revenue benefit is of the order of Rs. 5 crores.    
In India, for every kilowatt of thermal    
generating    capacity, the energy generated is 
about 3,500 KWH as against 5,600 KWH in 
lapan and over 500 KWH achieved    by    
some    electricity undertakings in the private 
sector in Indi'i itself.    It should be our 
endeavour to improve the national average of 
energy generation per unit  of installed 
capacity.    For this purpose, transmission 
losses have to be reduced   substantially  in  
the  first  instance. A  fuller  utilisation  of  
available  potentials of  power  is  called   for     
through  modern techniques   of   operation   
maintenance   and organisation  of   the  
generating  and  distribution systems.    It is 
understood that this 
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will need capital outlays of the same order 
as is required for setting up new stations. 

Finally, there seems to be a lack of co-
ordination in the working of the various 
Government departments responsible for the 
power generation and distribution. During 
the recent power crisis in the States of 
Maharashtra and Gujarat and other States, it 
was observed that while there was surplus 
power in some States, they were not 
sufficiently equipped with transmission lines 
to transmit the surplus power to the deficit 
States. In particular, there was a shortage of 
extra high voltage transmission lines. The 
concept of a regional and national grid for 
unifying the various States and regional 
electricity systems is known for many years. 
The Government, it is understood, has been 
taking measures in this direction for quite 
some time. However, the progress has been 
very slow indeed. Although regional and 
State Electricity Boards have been 
established since 1964-65, lack of 
transmission lines between States and 
regions continues. By the end of the Third 
Plan, only 39 inter-State lines were installed. 
During the Fourth Plan, although 38 similar 
lines were proposed, only three lines have 
been completed so far. It is understood that 
lack of inter-State cooperation has all along 
been a factor preventing the implementation 
of transmission links between various States 
and regional grids. It is imperative that 
Government should take all measures 
necessary for completing the regional and 
national grids, as early as possible. 

In conclusion, it is to be noted that 
simultaneously with additions made to the 
generating capacity, there needs to be a 
proper emphasis on the efficient mainten-
ance of the system of power supply so that 
the operational, technical, administrative 
and other man-made problems do not affect 
regular power supplies. The thermal stations 
in many cases have been facing transport 
bottlenecks in transporting fuel. This shows 
a degree of lack of co-ordination between 
different agencies of the Government.    In 
some regions,    the Railways 

themselves are largely users of thermal 
power. But paradoxically it is found that the 
Railways are often unable to deliver the 
necessary fuel in adequate quantities. All 
possible steps have to be taken to meet such 
problems of co-ordination between the 
Government departments. 
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THE MINISTER OF IRRIGATION AND 
POWER (DR. K. L. RAO): Mr. Vice-
Chairman, I am most thankful to the hon. 
Members who have participated in this 
discussion and I shall be very brief because I 
do not want to tire the hon. Members at the 
end of the day. I will deal with very few 
points and I do not think I will take more than 
fifteen minutes. 

Firstly, several hon. Members have talked 
about irrigation. They should know the facts 
on the subject. Since Independence, we have 
doubled our irrigation and we have more than 
doubled our food production. At the time of 
Independence we were producing only 50 
million tonnes of food whereas now we are 
producing 100 million tonnes. In my humble 
opinion, it is mostly because of irrigation. 
This point is best illustrated by the fact that 
the percentage of irrigation in both Haryana 
and Punjab is quite high and it is for this 
reason that the food production in those States 
is so high. Therefore, it should be our aim to 
increase irrigation in this country as much as 
possible. At the moment we are having 
irrigation at the rate of one acre out of every 
four acres. As Shri Raju has pointed out, our 
aim is to irrigate every two acres out of four 
by 2,000 A.D. so that enough food is 
produced in the country by that time to cater 
to the needs of the increased population of the 
country. In pursuance of '.his objective and 
aim, we are going to double the pace of 
irrigation in the Fifth Plan. So far we have 
been adding only 1 1/2 million acres every 
year. Now we propose to increase it to i 
million acres in the Fifth Plan. Wc have done 
quite a large number of projects.    Many are 
yet to be completed.    It 

is true that one of the unfortunate things has 
been that these projects have been extending 
for a long period of time and over years the 
costs of these projects have increased. As was 
pointed out rightly by Shri Nawal kishore, the 
original cost of Gandak project was Rs. 56 
crores. Because of the length of time it has 
been pending, the cost has now gone up to Rs. 
220 crores. We are now feeling that in the 
Fifth Plan many of these projects should be 
completed because the costs have already 
gone up by 120 per cent. Our feeling is that no 
project should take more than 5 or 10 years. 
That should be our endeavour. In the case of 
Narmada Naugam Project etc. We should 
learn from our previous experiences and see 
that these projects should not take more than 5 
or 10 years. Otherwise what happens is that 
cost goes up and benefit goes down, and as 
one hon. Member said what is productive 
becomes unproductive. In the case of 
irrigation it is, therefore, very important that 
we should keep on our relentless attack on this 
problem to ensure that we have more produc-
tion by undertaking more projects. While 
developing oui irrigation we should also keep 
before us and in front of us the imbalance that 
is there. I have been feeling for some time that 
Madhya Pradesh and Maharashtra and Gujarat 
and Rajasthan are the areas where the 
percentage of irrigation is very little and 
particularly M.P. has tremendous 
potentialities of water resources and extensive 
lands, fertile lands, are there and it should be 
our endeavour to see that the irrigation there 
which stands at 9 per cent is increased as 
quickly as possible to a higher percentage and 
it should be a national endeavour. The 
honourable Member from that area was saying 
that we are paying lip sympathy to this. It is 
not a question of paying lip sympathy. We 
have been talking a lot. There must be a 
conviction grown in this House. The 
honourable Members should know that we are 
doing our best. Similarly, in Maharashtra also, 
where the irrigation potential is a little more 
than in Madhya Pradesh, it is so much behind 
and a lol is to be done  and can be done.    
That is 
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having about 400 million acre-feet of water 
and we are using hardly 100 million acre-feet 
we require a hundred million acre-feet during 
the months of monsoon. Two hundred millioii 
acre-feet flows waste to the Sea. Out of that 
t:n or twenty million acre-feet will be the 
maximum that we are going to use and that 
also we are trying to extract not from the areas 
my friend was mentioning, but far below, near 
Patna. Anyway, that is a point which we can 
consider later. Now we are only investigating. 
It is the question of a whole national water 
grid and it is not the mere Ganga-Cauvery link 
scheme. The whole idea is to link one river 
with another and use the surplus water, when 
there is excessive monsoon, in scarcity areas. 
That will be the general line on which we 
would develop in the matter of irrigation. 

One of my friends referred to one of the 
projects which is dcla; ?d.    It is quite true. I 
am very happy that my hon. friends are 
wil l ing  to  accelerate  the  progress  in their 
respective areas which is very good. It is true 
that one of the projects in U. P. has taken some 
time.     The U. P. Government has sent the 
scheme to the     CWPC and that we would 
examine shortly and I think we will try to have 
it under the Fifth Plan. That is across a 
tributary of Yamuna and once1 that darn is 
constructed, then one of the greatest  
beneficiaries will be Delhi and the  whole  land  
can be  occupied  on  the river bed of the 
Yamuna.    I am sure the project, the Kissau 
project would be completed quickly, once it  is    
taken up,    my friend,   Shri   Ranbir   Singh   
is   very   much agitaled over it to get it 
quickly. 

Then, an hon. lady Member has mentioned 
about the Rajasthan canal. We arc very 
particular about the Rajasthan canal. We are 
anxious about it. Shri Sultan Singh is very 
angry with me because Beas project is not 
completed. You must go to Shri Ranbir Singh 
who was in charge of... 

SHRI RANBIR SINGH: He said, "I would 
have completed". You did not give the 
money. 

[Dr. K. L. Rao] why drought position in 
Maharashtra—the drought which is causing 
heavy suffering there. So much of money is 
spent on the drought there. If the same money 
had been spent on the irrigation scheme, we 
would not have had to spend on drought relief 
and other things. 

There   is   one   other   aspect   which   we 
should   keep   in   mind.      In  this  country 
one-third of the    cropped    land—we    are 
cropping in 400 million acres— is subject to 
chronic drought condition in 56 districts, that is 
to say, there is no water there and they are 
always subject to drought conditions.    If the 
rains fail, then the drought occurs 
simultaneously there.    Otherwise, it will occur 
in some parts at one time and in some other 
parts at other tir.ies. Therefore, this is another 
thing which we should bear in mind.    What 
should we try to ^o with  regard  to     these 
drought     affected areas? Now, the drought 
areas    are located in the west coast of India, 
that is, in Gujarat,   Rajasthan,   Maharashtra, 
Mysore. Tamil  Nadu  and Andhra on the one 
side and  there are drought-prone areas  in  the 
Ganga basin itself—and this is cne of the most 
paradoxical  things—and  in  Haryana and in 
the Malwa region and in the South Bihar 
plateaus.    It is a tragic thing    that. in  the 
heart  of  the  Ganga     basin  itself there   are 
areas     which   are     chronically drought-
stricken  and  do  not   have     even drinking 
water.     Then,   in   Wesi      Bengal also, in 
Puriflia and Bankura areas drought conditions 
are there.    In Orissa, similarly, the  Kalahandi 
and  Ganjam     districts  are areas which require 
water.   Therefore, our endeavour  is to  bring 
the  water wherever it is in surplus.    My 
friend is quite upset about  the  transfer  of 
waters   because  he thinks that water will be 
taken away from his areas.    No water will  be 
taken which is used in the Valley. The first 
fundamental principle  is  that no  water  will 
be     taken away  which  is     used  in  a 
basin.    Only surplus water will be taken to and 
used in the scarcity areas and  it will  not be 
used in  other  places,  but  only   in  the 
drought areas.    For example, in the Ganga, we 
are 
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DR. K. L. RAO: There are limitations. 
These projects are becoming very costly. 
This is a four hundred crore project . . . 

SHRI RANBIR SINGH: But this would 
have produced foodgrains worth one 
:housand crores. 

DR. K. L. RAO: But we have got to 
develop the country as a whole. By 
December, 1974, we think this project will be 
in full swing, and there will be no difficulty. 
Of course, Ravi will have a small amount of 
water still passing on to Pakistan. For this, 
we have taken a number of steps to build a 
dam on Ravi. At one of the meetings, a 
certain amount of agreement between the 
States involved was reached. There are still a 
few difficulties to be solved. We do not want 
to stop anything or delay anything. In fact, I 
am particular that Ban Sagar Dam should be 
completed at the earliest. This is one of (he 
most agricultural scarcity areas of the 
country. It is a very difficult task to get 
agreement. I was very happy that the Chief 
Ministers agreed on Cauvery and Chief 
Ministers did not agree on Some river 
settlement. Had Mr. Ranbir Singh been there, 
I would have got -a much better response. I 
agree with the hon. Members. That we 
should do our best to resolve the inter-State 
disputes. I agree that water should be 
declared a national asset. But for that we 
have g&t to amend the Constitution. For that, 
we have got to consult the Chief Ministers. 
Prime Minister sent a letter to all the Chief 
Ministers. She sent reminders. Some of them 
have sent their replies. Some have not sent 
their replies. That is the whole trouble. The 
whole thing is that we have to carry along 
with us the States. VVe are a democratic 
country, where the progress is much slower 
than in other types. But this is the price that 
you have to pay for the liberty that we enjoy 
.... 

SHRI DAHYABHAI V. PATEL:    How 
long are we going to do that? 

DR. K. L.  RAO: Your faiher laid the 
foundations . . . 

SHRI DAHYABHAI V. PATEL: But 
your Government is undoing it completely. 

DR. K. L. RAO: Now. about rural 
electrification, some ask: Why should we 
provide? Here I feel very strongly on the 
subject. This country consists of 80 per cent 
of the people in the villages. Are we to serve 
the villages or are we to serve the urban 
areas? If we cannot spare even 10 per cent 
energy for 80 per cent of ihe people in our 
villages, are we justified in the development 
of this country. We are going well in that 
direction. Ten years back, the number of 
pumping sets electrified were 3 lakhs. Today 
the number is 21 lakhs. Every year we are 
adding 3 lakhs. The number of villages we 
electrified ten years ago was only 36,000. 
We have done this today in 134 villages. We 
have 5.6 lakhs villages.   When are we going 
to do this: 

One point, I want to submit to hon. 
Members, is very peculiar in India. Out of 
five lakhs and sixty thousand villages, as 
many as 3 lakhs villages are very small 
villages with less than 500 people, so that 
when you electrify two lakhs villages, you 
supply power to 80 per cent of our rural 
population. Today we have electrified for 40 
per cent of our population. We have already 
done that. Our aim is 75,000 villages in the 
next Five Year Plan and by the end of the 
Five Year Plan, in 1979, we can proudly 
claim that we have done it for 80 per cent of 
the rural population. This is a very noble 
target, which we should keep in mind. 

Again, the present shortage of power is a 
temporary phase. But one thing is there. We 
apply power cut in different ways. We give 
the highest preference for agricultural pump 
sets. In the allocation of power to various 
sectors, we have examined the requirements 
of the agricultural sector and given it power, 
whether it is for 8 hours out of 24 hours or 
more. It is one of the very successful 
programmes we have undertaken. We have 
taken extra care by sanctioning a large 
number of projects  in  the   backward     
regions  of  West 
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Bengal, Bihar, Orissa and Assam. We have 
sanctioned substantia! amount of money for 
these projects. We are putting in a lot of 
money in backward and tribal areas with the 
hope that once we do it, projects will grow. 
We are going to supply electricity to villages 
on priority. I will submit to hon. Members 
that they should support the rural community. 
The main aim of our future plan is to tone up 
the rural community in all sectors. Once the 
rural India is very strong, we will be very 
strong. 

So far as the power shortage is concerned, I 
won't take much of your time. There is power 
shortage in the country. There are two reasons 
for it. I will give you very briefly the main 
reasons. This year has been a very peculiar 
year the type of which we have not seen. 
Right from the top of India, right from Bhakra 
reservoir up to Pamba in Kerala where the 
heavy monsoon always exists and in Hira-kud 
reservoir, the water was only 30 to 50 per cent 
of the normal year. Our country is a big 
country and it must have scarcity somewhere 
or the other. Somebody has asked why it was 
not taken care by the engineers. This kind of 
simultaneous occurrence of heavy shortage 
has never occurred before and it is the first 
time that it has occurred. That is why we have 
such a deficiency. We have analysed what the 
power was last year at this time and what is 
the position this year and what is the 
difference. On the same day last year and this 
year, the difference is 25 million units. Last 
year we gave a certain amount of electricity at 
this time and this year we are giving 25 
million units less. It will continue for a month 
and I hope in June, the position will improve. 
The shortage will begin to go down and 
within the next few months it will further go 
down. This is not the only reason. The other 
reason is that there is increase in demand. 
Last year, the demand was 175 million KWH 
and this year it is more than 205 million 
KWH. The demand has gone up and there is 
shortage. We have made up only about 15 
million KWH. of power out of 25 mii 

lion  KWH.  by  adding  new     power  units. 
There is a shortfall of 10 KWH. 

 The other 
criticism was about the maintenance of power 
stations. We should not arrive at the 
conclusion that our engineers are not 
competent to organise proper management. 
You must carefully examine all  these factors. 

As for the transmission losses, the hon. 
Members are saying that transmission loss is 
very high in India. It is not so. I would submit 
that India is a very vast country, and we must 
not take the country as a whole. Twelve per 
cent loss is quite usual even in foreign 
countries. For example, in Sweden it is 12 per 
cent. But there are States, five or six States, 
where it is very heavy. In Punjab and 
Haryana the percentage is as much as 29 or 
30 per cent. 

SHRI RANBIR SINGH: Forty per cent in 
Haryana. 

DR. K. L. RAO: In Andhra Pradesh, U.P., 
Haryana and Punjab it is quite high, because 
the loads are all scattered and at a long 
distance. More than that, the motors which 
they use are of low power factor. More 
current is drawn. The more the current drawn, 
the more the losses. Heating is caused by 
more current. That is how this loss is 
occurring. I have been told that in Punjab and 
other such States, if we use 'capacitors'—a 
small device costing Rs. 300—400, then the 
power factor will improve and losses become 
low. We have already found it useful in one 
sector where there was 30 per cent loss, it has 
come down to 15 per cent. Now, Sir we have 
directed all the State Electricitj Boards 
hereafter not to allow any kind of 
electrification unless they put up this device. 
What we are doing is quite consis tent with 
what can be done in the circum stances. 

I am only sorry Mr. Alva has spoke 
something extremely harsh. He has bee my 
close friend and I do not want to sa anything 
about the particular point that 1 
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has mentioned. 1 want only to submit that 
India is going up in all directions—in 
agriculture, in industry and so on, and the 
demand for electricity is going up. Ten years 
back it was very small—7 million kw. Today 
it is 18 million kw. At the end of the Present 
Plan it is going to be 20 million kw. Our 
programme is to double this within the next 
20 years. It requires very hard work. But we 
have got to face it. Either you accept the 
challenge or reduce our economic develop-
ment. I am very happy many hon. Members 
have given us encouragement. We would be 
very much obliged for your suggestions. We 
are at your service. The next five years are 
going to be the most important period for this 
nation, when either we build up this power 
that we require or we suffer more. This is a 
very significant moment in the development 
of our  country.    I  would  once   again  plead 

with my hon. friends that we need not be 
afraid of the past. We do not exist to repeat 
the past. We exist to create the future, a bright 
future for the nation. 

Thank you. 

SHRI RANBIR SINGH: What about 
impounding of the Pong Dam? 

SHRIMATI LAK.SHMI KUMARI 
CHUNDAWAT : I want to know whether 
water would be stored in the Pong Dam. 

THE VICE-CHAIRMAN (SHRI RAM 
SAHAI): The House stands adjourned till 
11.00 A.M. on Wednesday. 

The House then adjourned at 
(ifty-one minutes past six of the 
clock till eleven of the clock on 
Wednesday, the 2nd May, 1973. 
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